ITEM NO.6 COURT NO.17 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl.) No(s). 6923-
6924/2018

THE STATE OF UTTAR PRADESH Petitioner(s)
VERSUS

MOHD. SHAFI @ PAPPU & ORS. Respondent(s)

Date : 13-01-2020 These petitions were called on for hearing today.
CORAM

HON'BLE MR. JUSTICE A.S. BOPANNA
[IN CHAMBER]

For Petitioner(s) Mr. Sarvesh Singh Baghel, AOR
Mr. Vikas Bansal, Adv.

For Respondent(s)

Mr. Varinder Kumar Sharma, AOR

UPON hearing the counsel the Court made the following
ORDER
Office report indicates that respondent no. 5 is dead. In that
view there is no need for taking any further steps in the matter.
Registry to process the matter accordingly.
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